
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10693 0 20 20 0 0 0 0 10713

CIVIL SECOND   APPEAL 3293 0 9 9 0 0 0 0 3302

EX. FIRST APPEAL 53 0 0 0 0 0 0 0 53

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31231 23 119 142 0 0 0 0 31373

CIVIL REVISION 447 0 14 14 0 0 0 0 461

CIVIL REVIEW 640 4 7 11 0 0 0 0 651

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 417 11 0 11 0 0 0 0 428

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 761 0 6 6 0 0 0 0 767

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 8 0 0 0 0 0 0 0 8

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 20 0 0 0 0 0 0 0 20
CIVIL TRANSFER APPLICATION 366 0 3 3 0 0 0 0 369

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2232 46 0 46 0 70 0 70 2208

CIVIL CONTEMPT 4569 1 48 49 0 0 1 1 4617

CIVIL WRIT 67261 55 626 681 0 1 45 46 67896

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 176 1 0 1 0 0 0 0 177

CROSS OBJECTION 1062 0 1 1 0 0 0 0 1063

CIVIL REFERENCE 0 0 0 0 0 0 0 0 0

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 123311 141 853 994 0 71 46 117 124188

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 24345 13 91 104 0 0 11 11 24438

CRIMINAL REVISION 9235 0 95 95 0 0 2 2 9328

10485 0 453 453 0 0 12 12 10926

1700 0 1160 1160 0 0 530 530 2330

CR. CONT. PETITION 5 2 0 2 0 0 0 0 7

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 108 29 0 29 0 41 0 41 96

CR. L TO A 450 3 60 63 0 0 0 0 513

CRLW 522 24 171 195 0 4 153 157 560

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 46860 71 2030 2101 0 45 708 753 48208

TOTAL A + B 170171 212 2883 3095 0 116 754 870 172396

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

751 22 50 72 0 1 6 7 816

2350 0 84 84 0 0 4 4 2430

12226 0 350 350 0 0 11 11 12565

69 2 33 35 0 2 34 36 68

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

384 0 16 16 0 0 3 3 397

           TOTAL -C 15780 24 533 557 0 3 58 61 16276

CRIMINAL TRANSFER PET. 53 0 1 1 0 0 0 0 54

0 0 0 0 0 0 0 0 0

           TOTAL -D 53 0 1 1 0 0 0 0 54

TOTAL  C+D 15833 24 534 558 0 3 58 61 16330

TOTAL A+B+C+D 186004 236 3417 3653 0 119 812 931 188726

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2284 0 15 15 0 0 0 0 2299

816 0 9 9 0 0 0 0 825

4954 10 90 100 0 0 0 0 5054

322 0 10 10 0 0 0 0 332

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

358 0 3 3 0 0 0 0 361

17 0 0 0 0 0 0 0 17

1783 46 0 46 0 70 0 70 1759

40874 43 603 646 0 1 41 42 41478

TOTAL -E 51436 99 730 829 0 71 41 112 52153

1678 3 61 64 0 0 0 0 1742

CIVIL MISC. CASE 2436 28 33 61 0 0 0 0 2497

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 47 0 0 0 0 0 0 0 47

TOTAL -F 4161 31 94 125 0 0 0 0 4286

TOTAL  E+F 55597 130 824 954 0 71 41 112 56439

TOTAL- MISC.  (C+D+E+F) 71430 154 1358 1512 0 74 99 173 72769

TOTAL  A+B+C+D+E+F 241601 366 4241 4607 0 190 853 1043 245165

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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